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Shri Munlswamy: In view of the
fact that betel nuts are imported into 
this country, to >vhich States or to 
which part of our country are a large 
number of import licences given?

Dr. P S. Deshmukh: This question 
Avill also have to be referred to the 
-Minister of Commerce and Industry.

Shri Achuthan: Is the Government 
aw are.......

Mr. Deputy-Speaker: No. Sir. Next 
•question. I have already allowed 
four supplementaries.' • .

 ̂ L eprosy

*1277. Shri JhaUn Slnha: Will the 
IVlinister of Health be pleased to 
state the extent to which the State 
O ovem m ents have responded to the 
appeal of the Central Council of Health 
to  provide adequate accommodation 
to  the vagrant and destitute sufferers 
irom  leprosy?

The Deputy Minister of Health (Shri- 
mat! Chandrasekhar): The informa­
tion required is being' collected and 
iv ill be laid on the Table of the House 
in due course.
• Shri Jhulan Slnha: Is the Govern­
ment in a position to tell us if the 
seriousness of the situation arising out 
of these destitute and vagrant lepers 
lias been realised by the States con­
cerned^

Shrimati Ch^Adrsekhar: Yes, Sir.
Sardar A. S. Saigal: May I know 

-whether it is a fact that the Madhya 
Pradesh State Government launched 
a vigorous campaign to root out lep­
rosy, and what help the Central Govt- 
ernment has given to the State Gov- 
-ernment?

Shrimati Chaiidnuiekhar: JThe Madh­
ya  Pradesh Government we know, has 
got several institutions under the Gov- 
'emment as well as under private agen­
cies to cater to the needs of these 
lepei', vagrant people. But, they have 
not applied for any help to the Cen­
tral Government and so I am not in

a position to say what help we have 
rendered.

Shrimati A. Kale: Is the Govern­
ment aware that lepers are employed 
in hotels and other public places? If 
so, would the Government issue ins­
tructions to the State Governments to 
segregate them?

Mr. Depaty-Speaker: The question
relates to vagrant destitute sufferers, 
not to those'people employed.

Shri Nanadas: May I know whether 
the Central Government is prepared 
to bear any burden in providing accom­
modation for these vagrant and 
destitute sufferers and if so, what is 
that amount?

Shrimati Chandrasekhar: This is a 
problem that has to be dealt with by 
the State Governments. Each State 
is taking steps to accommodate these 
people.

Shri G. P. Sinha: Is the Govern­
ment aware of the fact that many 

.lepers even now loiter in the streets, 
near Connaught Place. Chandni 
Chowk, etc.?

Shrimati Chandrasekhar: Yeŝ  it is
quite true.

Prof. D. C. Sharma: Is it not a fact 
that a large number of lepers is to 
be found at those centres of pil­
grimage which have an all-India inv- 
portance, and will not the Government 
of India look after those centres of 
all-India importance where so many 
lepers congregate?

Mr. Deputy-Speaker: During festive 
occasions or pifgrim centres? What 
is the question? Pilgrim centres?

Prof. D. C. Sharma: Yes.
Shrimati Chandrasekhar: The State 

Governments are taking steps to seg­
regate them.

Shri G. P. Sinha: May I know whe­
ther the Central Government w ill 
arrange to send all these lepers to 
their respective provinces so that they  
may be looked after there?
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Mr. Deputy-Speaker: From the Con­
naught Place?

The Minister of Health (Rajkumari 
Amrit Kaur): It is an impossible task 
for the Government to undertake. We 
have tried to see whether an inter­
state arrangement could -be brought 
about whereby lepers from one State 
may not travel to another State. But, 
even that has been an impossible or 
at any rate a verv difficult thing to 
accomplish.

Mr. Deputy-Speaker: Next question.
Shri Sarangadhar Das: May I

know.......
Mr. Deputy-Sp^^cr; The hon. Memr 

ber rises late.
Shri M. L. Dwlvedi: 1278.
Shri Saranga<lhar Das: May I

know .......
Mr. Deputy-Speaker: What shall I

do? Continue the old question or 
start the new question?

Shri Sarangadhar Das: I thought
you permitted me. I am sorry.
■ Mr. Deputy-Sp^^-aker: 1 did not.

F l y in g  C lubs

m is . Shri M. L. Dwivedi: Will the 
Minister of Communicatloiui be pleas­
ed to refer to supplementary state­
ment No. IV showing action taken on 
assurances, promises and undertakings 
given during the First Session ot the 
House in reply to starred question No. 
239 regarding Flying Clubs asked on 
the 28th May, 1952 and supplementary 
questions asiEed thfweon by Shri S. C. Samanta, and state:

(a) the position of training com- < 
m ercial pilots and the institutions 
where they were being trained, since 
the nationalisation of ^ir services;

(b) how the trainimr institutions are 
now being run:

(c) whether any assistance is being 
given by the States;

(d) if so, the names of such States 
nd  the natigre of assistance; and

(e) what is the (i) annual expendi­
ture, (ii) initial expenditure incurred: 
at the tim e of taking over and (iii) 
how many trainees are trained every^ 
year in case Government have taken  
•over these institutions?

The Deputy Minister of Communi> 
cations (Shri Raj Bahadur): (a)
There has been no change in the posi­
tion as a result of nationalisation o f  
air transport services.

(b )^ le v e n , comprising nine F lying  
Clubs, which are private limited com­
panies, the M ysore G overnment F lying  
Training School, and th e X iv il  A viation  
Training Centre, Allahabad, an insti­
tution owned and managed by th e  
Central Government.

(c) and (d). Some States give  
financial assistance to the flying clubs 
in the States on an ad hoc bH6is. A. 
statement showing the assistance given  
by the States since 1946-47 is laid on 
the Table of the House. [See Appen­
dix VI. annexure No. 26.]

(e) None of the Flying Clubs has:
. been taken over by the Government.
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